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BEFORE THE NAT10NAL GREEN TRIBUNAL,CHENN劇 .

SOUTHERN ZONE,CHENNAI

Original Application No.71 of2021

Tribunal on its own motion― SUO MOTU

Versus

Govt, of Kerala and Ors. .. . . Respondents

MEMO FOR MODIFICATION OF THE ORDER DATED 17.02.2021

It is respectlully submitted on be half of the Central Pollution Control Board,

that the Hon'lcle Tribunal on suo-moto registered case number, OA No. 71

of 2O2l based on the News item published in Mathrubumi, English

Newspaper Edition dated 10.O2.2021, under the caption "Glass furnace

pipe bursts at Titanium factory in Thiruvananthapuram, oil leaked to sea".

The Tribunal vide its order dated 17.O2.2O2I appointed a Committee

consisting of Five Members to ascertain the real nature of issue and damage

caused to the environment w.r.t the glass furnace pipe burst and oil leakage

to sea shore, happened at Titanium factory in Thiruvananthapuram,

Kerala.

The Committee consists of the District Collector, Thiruvananthapuraln

District and senior ofhcials from Kerala State Pollution Control Board

(KSPCB), Tamil Nadu Coastal Zone Management Authority (TNCZMA),
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Central Pollution Control Board (CPCB) and National Institute of Ocean

Technologr (NIOT), Chennai al. The Tribunal appointed CPCB as the nodal

agency for co-ordination.

After receiving the NGT order on 23.O2.2021, CPCB, Regional Directorate

Bangalore nominated concerned official for the Joint Committee and

nominations were sought from the other institutes/organizations on

O2.O3.2O21 by speed post & e-mail and reminder mails were also issued on

77.03.2021 & 2O.O3.2O21. Copies are attached as Annexure L & 2

respectively.

However, nominations were received from KSPCB and NIOT. The TNCZMA

vide letter dated 17.O3.2O21 and received by CPCB on 23.03.2021 informed

that they have been constituted to implement CRZ notifications pertaining

to State of Tamil Nadu. Since the matter pertains to Kerala State, it may be

replaced with Kerala Coastal Zone Management Authority in the said

Committee. The copy of the letter is placed at Annexure 3.

It is humbly submitted that the District Collector, Thiruvananthapuram has

not yet responded, or nominated a representative despite multiple

reminders and continuous follow up over phone.

Under these circumstances, it is humbly requested before the Honble

Tribunal, that the order dated 17.O2.2021 may be modified by;

o Replacing Kerala Coastal Zone Management Authority in place of

Tamil Nadu Coastal Zone Management Authority

o Directions may be given to the District Collector,

Thiruvananthapuram to nominate or participate in the Committee or

replace the District Coilector with any other competent official.
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CPCB will take all its endeavor to complete the inspection as directed by the

Hon'ble Tribunal at the earliest.

It is therefore respectfully prayed that the above submissions may be

considered and the order may be modified for early completion of

inspection/site visit as per order dated 77.02.2021 or any other directions

this Hon'ble tribunal may deem frt may be issued.

Place: Bengaluru
Date 05/07 l2O2l

S $yr^..^An
(S Suresh)s \)11'1\

Regional Director
Central PolluLion Control Board
Regional Directorate, Bengaluru

S. SURESH
REC IO NAL DIRECTOR

CENTRAL POLLUTION CONTROL BOARD
REGIONAL D IRECTORATE ISOUTH)

MIN. OF ENV, FORESTS & CC, GOVT. OF INDIA
BENGALURU - S50 079. M0B:9480672128
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Speed Post/email

No. F.rech3g/Les at/Rlsl2o2o'2r/ 1%4 | - I 2\ \
NGT Matter{Time Bound)

Dt:02-03-2021

To′

l  The District Co‖ ector

Thiruvananthapuram

2nd Floor Civ‖ Station Building,Civ‖

Station Road,Thiruvananthapuram,

Kerala 695043

2. The Member Secretary

Kerala State Pollution Control Board

Plamoodu ln., Pattom Palace P.O.

ThiruvananthaPuram-695 004

3. The Member Secretary, TNSCZMA &

Director
Department of Environment
No.1, Jeenis Road, Panagal BuildinS,

Ground Floor, Saidapelrl:Ignnai-qlqo O:!!

4. The Director
National lnstitute Of Ocean Technology

Velacherry-Tambaram Main Road,

Narayanapuram, Pallikaranai

Chennai - 500 100

sub: Nomination to the Joint committee apPointed by Hon'ble NGT vide directions in oA' No' 71

of 2021 (Sz)

Ph - O: 08023233739 - 230, M:9990300758

e-mail - vivekcpcb@Pmail.com, vivek cpcb@gov'in

Sir,
Your attention is invited to the oA. No. 7l ot 2027 (SZ) moved by Hon'ble NGT (SZ) on its own

motion-suo MoTU related to newspaper report on "Glass furnace pipe bursts at Titanium factory in

Thiruvananthapuram, oil leaked to seai'. The Tribunal vide its order d aled 17.02.?O2l (copy enclosed)

constituted a committee comprising of the following members to ascertain the nature of damage

causedbytheincident,impactonenvironmentandotherrelatedaspectsandtosubmitreporu

1. The District Collector, Thiruvanthapuram District

2. Senior Scientist from Kerala State Pollution Control Board (KSPCB)

3. Senior officer from Tamil Nadu coastal zone Management Authority (TNczMA)

4. Senior Scientist from Central Pollution control Board (CPCB), Regional Office, Bangalore &

5. Senior scientist from National lnstitute of ocean Technology (NloT), chennai

The Hon,ble Tribunal has appointed cPcB as the nodal agency for co-ordination in the matter'

ln this regard, sh. Vivek. K, sEE/Sc D (contact details given below) shall be the cPcB representative &

nodal officer in the aforementioned committee. lt is requested that concerned senior official may be

nominated to the committee in compliance to the Hon'ble Tribunal's dlrections. The details shall be

communicated to this offlce and to Sh. Vivek. K by 09th March, 2021 for completion of the entrusted

work in a timelY manner.

Yours faithfu‖ y′

Ъ

:濡
。・ ヽ

Regiona:Director

9480672128,ssuresh cPcb@niC in
Encl: As above

堆
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in:sent CPCB Regiona...Bengaluru  
 
 

Mail Contacts Calendar Tasks Briefcase Preferences Login History Video Tu

Close Reply Reply to All Forward Archive Delete Spam Actions  

From:

 Reminder - NGT Matter OA-71 of 2021(SZ) - Request for nomination to the Joint Com

To:  

Cc:   

Sir/Madam,
With reference to the trailing mail, the required nominations sought are yet to be received by this office.
Considering the urgency of the matter and time constraints in complying with Hon'ble NGT direction, it is once aga
appointed by the order of Hon’ble NGT .

Regards

From: "CPCB Regional Directorate Bengaluru" <zobangalore.cpcb@nic.in>

To: "Sreekala S" <ms.kspcb@gov.in>, "tndoe" <tndoe@tn.nic.in>, postmaster@niot.res.in, "District Collector" <dc

<ramadass.niot@gov.in>, pcbrotvm@gmail.com

Cc: "Suresh S" <ssuresh.cpcb@nic.in>, "Mrs. anjanakumari v" <anjana.anupama@gmail.com>, "vivekcpcb" <vive

Cell" <law.cpcb@gov.in>

Sent: Tuesday, March 2, 2021 4:14:38 PM


Subject: Urgent NGT Matter OA-71 of 2021(SZ) - Request for nomination to the Joint Committee



Sir/Madam,

A letter regarding nomination to the committee appointed by the order of Hon’ble NGT in the matter of OA-71 of 2021(
Hon'ble NGT order is attached for your perusal and further actions.

Matter may be treated as most urgent please.

CPCB Regional Directorate Bengaluru

tndoe District Collector

Suresh S Mrs. anjanakumari v vivekcpcb

5

Rajkumar
Typewriter
Annexure 2



From
: CPCB Regional Directorate Bengaluru
<zobangalore.cpcb@nic.in>

Subject
: 2nd Reminder - NGT Matter OA-71 of 2021(SZ) -
Request for nomination to the Joint Committee

To
: tndoe <tndoe@tn.nic.in>, District Collector
<dctvm@kerala.nic.in>

Cc
: Suresh S <ssuresh.cpcb@nic.in>, Mrs. anjanakumari v
<anjana.anupama@gmail.com>, vivekcpcb
<vivekcpcb@gmail.com>

Email CPCB Regional Directorate Bengaluru

2nd Reminder - NGT Matter OA-71 of 2021(SZ) - Request for nomination to the
Joint Committee

Sat, Mar 20, 2021 04:56 PM

Sir/Madam,
With reference to the trailing mail, the required nominations sought are yet to be received by this
office.
Considering the urgency of the matter and time constraints in complying with Hon'ble NGT direction, it
is once again requested to provide the nomination to the committee appointed by the order of
Hon’ble NGT.
Matter may be treated as most urgent.

Regards

From: "CPCB Regional Directorate Bengaluru" <zobangalore.cpcb@nic.in>
To: "tndoe" <tndoe@tn.nic.in>, "District Collector" <dctvm@kerala.nic.in>
Cc: "Suresh S" <ssuresh.cpcb@nic.in>, "Mrs. anjanakumari v"
<anjana.anupama@gmail.com>, "vivekcpcb" <vivekcpcb@gmail.com>
Sent: Thursday, March 11, 2021 4:58:27 PM
Subject: Reminder - NGT Matter OA-71 of 2021(SZ) - Request for nomination to the Joint
Committee

Sir/Madam,
With reference to the trailing mail, the required nominations sought are yet to be received
by this office.
Considering the urgency of the matter and time constraints in complying with Hon'ble NGT
direction, it is once again requested to provide the nomination to the committee appointed by
the order of Hon’ble NGT .

Regards

From: "CPCB Regional Directorate Bengaluru" <zobangalore.cpcb@nic.in>
To: "Sreekala S" <ms.kspcb@gov.in>, "tndoe" <tndoe@tn.nic.in>,
postmaster@niot.res.in, "District Collector" <dctvm@kerala.nic.in>, ramadass@niot.res.in,
"ramadass niot" <ramadass.niot@gov.in>, pcbrotvm@gmail.com
Cc: "Suresh S" <ssuresh.cpcb@nic.in>, "Mrs. anjanakumari v"
<anjana.anupama@gmail.com>, "vivekcpcb" <vivekcpcb@gmail.com>, "Vivek K"
<vivek.cpcb@gov.in>, "CPCB Law Cell" <law.cpcb@gov.in>
Sent: Tuesday, March 2, 2021 4:14:38 PM
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From
Thiru K.V. oiridhor, LF.5.,
Member-Secretory, TNSCZMA &
Director of Environment,
6round Flaor, Ponogol Building,
Sqidopet, Chennoi 600 015

Dr. V.R. Thiruno.oyonon,
Stonding Counsel for 6ovt. of
Tomil Nodu,

Low Officer's Block,
High Court, Chennoi - 600 104.

Sir.

Subr

t.c.l*.Pl / 372 / 2021 dotcd t6.O3.2O21

DoE - Originol Applicolion No.71 of 2021 - Filed by NOi (52) on suo Molu

bosed on the news item in the New Irdion Express Newspoper dqted

1O.02.?O21,'Ot Leok from Titonium foctory hits Thiruvonorthopurom coost,

Public borred fron offected stretch". News item in ihe Hindu, dttl0/O2/2021,
'Furnonce oil from Titoniurn foctory spills into seo'News item in Mothrubumi,

English edition dt:10 /02/2O2l,"Oloss futnoce pipe bursts ot Titonium foctory
in Wlrl, Oil leoked to seo" - Regording

Ref.: l)E.Atloil received from CPCB Regionol Direciorote Eengolutu dotedtll/o3/2021.

z)The Hon'ble l\16T(52) o"der doledttT /O2/2OZl downlooded from w€bsire

The Hon'ble N6T (52) hos filed on O.A. No. 7l of 2O2l os Suo ,y'totu bosed on the

news item in the New Indion Express, Newspoper doied 10.02.2021, 'Oil Lelk from Titoniuh

foctory hits Thiruvonqnthopurom coost, Public borred from offected siretch'. News item in

the Hindu, dt: 1O/O2/2O21,'Fr/,r0,nce oil from Titonium foctory spills into seo" News iteh

in ,rlothrubumi, English edition dt 10/O2/?O21, '6loss furnoce PiPe bursts ol Tiionium

focrory in TVt{, Oil leqked to S?a'.

2) The Hon'ble NGT(SZ) hos oppointed o Joint cohmitiee vide oder dttl7 /o2/2o21

comprising of (1) the District Collector, Thiruvonthopurom district, (2) o Senior Scientist

from Kerolo Siote Pollution Conirol Boord (KSPCB) (3) o Seniot Olficq from Tomil Mdu

Coostol Zone A4onogenent Aurhority (TNCZrilA) (4) o Senior Scientisi from Cenirol Pollution
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Control Boord (CPCB), Regionol Qffice, Bongolore & (5) o Senior Scientist from Notionol

Institute of Oceon Technology (NIOT), Chennoi. The 6entrol poilution Control Boord (CpCB),

P.egionol Oftice, Bongolore is the nodol Agency.

3) In this connection, it is inforrned thot the Tohil Nodu Siote Cooslol Zone

lvlonogehent Authority (TNSCZMA) is constituied by the rrlinistry if Environment, Foresl

ond Climote Chonge, Oovernment of Indio for the implementqtion of CRZ notificotions in the

Tqmil Nodu Coostql Zone Ateo. The Originol Applicotion No:71/ZO2l is reloted io Oil Spill

ot rhiruvqnonrhopurom ((erolo) coosfol Areq. rr is olso inforrned thof the Kerqlo stote olso

hoving Kerolo Coostol Zone Monogement Authority for implernenting the CRZ noiificotions

in the Coostol Areo of Kerolo siote.

4) Lence, it is requesfed to oppeot ielore the Hodble N6T (SZ) on beholf of Tomil

Nodu Coostol Zone Monogement Authority ond exploin the obove foct ond gei the necessory

qn,Errdinent in order ior ahonging iie member os keroio Coostol Zone Monogement Authority

insteod of Tohil NodU Coostol Zone Monqgement Authority.

5)Kindly ttrea十 十his os MOsT υRεENT

yours faithfu‖ y.

Sd/― K V airidhar.

Member Secretary.
T●m‖ Nodu State Coostal Zone Monogernen十 スuthority

Illwle
The Regionol Directorote (RD), Bengoluru,
Nisorgo Bhowon, A-Block, 1.1&2,d Floors,
Thimmoioh Rood, 71h DoMoin, Shivonogor,
Bengoluru - 560079.

/ /forworded hy order//

& Director of Environment

For Di/」 :7::17':iilronrnent

れ
,
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